. THE GAUH&FIHIGH COURT AT GU L AT
- ;(HIGH c@tJRT @F ABSAM NAGALAND ME ’

R NOTIFICATION
: Dated Guwahatl, the 10th J anuary, 2012,

: "ftNo.HCXI 07/2011/ _Q__/Rc ### The Hon ble Gauhati ngh Court haslb‘: o
.eased to declare 17. 01,2012 as I-Iohday in respect of the Prmclpal Seat “of ; the‘:}‘

'Gauhatl ngh Court in ‘continuation of the Magh Bihu Hohdays TheﬁHe ble
‘7 : Gauhat1 ngh Court has been. further pleased to declare 04. 02 2012 as, a Court-,f
S | Work.mg Day for the Principal Seat of the Gauhat1 High Court m lieu of 17 01. 2012? )
e the cases of 17.01.2012 wzll be listed on 18,01, 2012, g T

‘ " By ohder, ,
Sd/-Dr. (Mrs.) L Shah ..
REGISTRAR GRNERAL

Memo No. HC XI. 07/2011/ 04~ 2/ 9 /RC Dated, Guwahatl, the 10% Jamiary, 2;012.._ff o

.‘"i.



